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Approach Road to Palam Colony in 
Delhi 

5602. SHRI R. P. ULAGANAMBI: 
Will the Minister Of WORKS AND 
HOUSING be pleased to state: 

(a) whether the approach road to 
Palam Colony trom Nagalray a villaae 
near Delhi is still Kuchcha; 

(b) if 80, whether Government pro-
poe to direct the civic authoriUeI 

concerned to make the road Pucca in 
vi"". of the large number of users 
01 the road who are mostly Central 
Government Employees; and 

(ci whether any representation hal 
been received by Government from 
the re"idents of that colony in the 
matter abd the action taken thereon? 

THE MINISTER OF STATE IN TH! 
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS A:>'TD I!\, THE MI-
NISTRY OF WORKS AND HOUSING 
(SIlRl O!\I MEHTA): (a) to (c), 
Tbere is a pucca road connecting 
Palam Colony with Nangal Ray throu-
gh Pankha Road and Palam Dabri 
Read, A representation has, how-
ever heen received fr':>m the resi· 

~ that a link road be constructed 
('onnE'cting Nangal Ray to Nasirpur 
Village which will shorten the <lis-
tance between Palam Colony and 
Nangal Ray. 

ThE' above scheme is proposed to 
h" included ~  thE' Municipal Cor-
poration Delhi in tbeir V FivE' Yenr 
Plan. 

Re-opening of Ahmedpur ~  Mill. 
Birbhum 

560:l. SHRI R. N. BARMAN: Will 
th(' '\Iinistcr of AGRICULTURE be 
pleased to state: 

(a) whethcr Government propose to 
re-open Ahmedpur Sugar Mil! in 
DisH. Birhhum, West Bengal; 

(b) if so. the time by which this ~ 
will start fuctioning, and the terms 
and ('onditions under which the mill 
will be re-started; and 

(e) the steps Government propose to 
take in order to stop such break-down 
of this mill in future? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH): (a) to (c): 
The Government of West Bengal have 
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intormed the Central Government re-
cenUy that they have decided in 
principle to reopen the closed sugar 
mill at Ahmedpur .,iz. The National 
Sugar :\1ills. Ahmedpur, District Bir-
bhum and the proposal in this reprd 
is under their examination. 

Provbloas of Pujab LaIId Cellin, 
Act, I97Z. 

5604. SRRI B. S. BRAURA: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Punjab Land Ceiling 
Act, 1972 does not contain all the 
points decided by Central Land Re-
torms Committee; and 

(b) if so. reasons thereof? 

THE MIXISTER OF STATE IN 
THE ~  OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) and (b). The Punjab Ceiling 
Act, 1972. broadly conforms to the 
guidelines on the ceiling5 on agricul-
tural holdin!!s evolved by the Gov-
ernment of India in the light of the 
recommendations made by the Chief 
Ministers' Con terence held in July, 
1972. 

AUotatent of D.DA. lab ill Waslrpar 
Pbue I to Middle lDeDale Groap 

5605. SHRI B. K. DASCHOW-
DHURY: Will the Minister of WORKS 
AND HOUSING be plened to state: 

- (a) whether the Delhi Develop:' 
ment ~  allotted certain flats 
in the Wazirpur Phase I Middle In-
come Group to lOme applicant. who 
are In the flnt registration made in 
October, 1968: 

(b) whether certain ground floor 
ftat. in the KC and KD Blocks which 
are without front ~  and are 
in unhygienic surroundings were 
allotted to the registered applicants; 

(c) whether contrary to the rulel. 
certain flats were excluded from the 
draw: and 

(d) if so, the reasons therefor and 
how and to whom thOSe flats were 
allotted or are proposed to be allot-
ted? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE 
MINISTRY OF WORKS AND HOUS-
ING SHRI OM MEHTA): (a) Yes. 
(The First Registration was oocn bet-
ween November, 1969 and January. 
1970). 

(b) No. 

(e) and (dl. At the request of the 
successful applicants who participat-
ed in the draws for the allotment of 
specific ftats held on 18th Decem-
ber. 1972. and 12th February. 1973. 
the flats in pockets KC and KD were 
withdrawn. These !\ats will now be 
oITered to the applicants on the wait-
ing lilt for Wazirpur. After meeting 
the demand of these applicants. the 
remaining ftats would be offered to 
unsuccessful applicants for Wazirpur. 

Loans for COnstraeUOD of H .... 
Bulldlnp. 

5606. PROF. NARAIN CHAND 
PARASRAR: Will the Minister of 
EDUCATION. SOCIAL WELFARE 
AND CULTURE be pleased to state: 

(a) whether any loans have been 
advanced by the Union Government 
for the construction ot Hostel build-
ings to the Educational Institutions 
in the country during 1971 and 1972; 
and 

(b) if 50, the names of the Educa-
tional Institutions which have been 
given these loans. State-wise and 
the amount of loan in each case? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. "P. YADAV): (a) and (bl. Two 
statements 
formation 

giving the ff'qtlire;l In-
of loans and anvances 




